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No.i°.6!l/2015/.iutll.ISuptlnw/I 6l'1-I 6,20: Under the provisions ol'Scction 20 oftho Punjab Courts Act,
WIS. I18 in force in the Nulionnl Cuplutl Territory of Delhi, the Lt. Governor of National Capital
'l‘cr-ritory ol‘l)elhi. on the recommendation ol‘thc I-ligh Court ofDelhi, appoints the following Officers
ol"t)clhi l-iigitetuhtdicinl Service us Pritlclpal District Judges, as under: -

ll Appointment ol‘Mr. Snttiny Gnrg-ll, already Principal District 8c Sessions Judge under next
below rule, as Principal District Judge on regular basis with effect from 01.05.2026;

ll Appointment ofMr. Pmtknj Gupta, already Principal District & Sessions Judge under next
below rule. as Principal District Judge on regular basis with effect from 01.05.2026;

3) Appointment ofMr. Snnjeev Kumnr Aggarwal as Principal District Judge under next below
rule with effect from the date he takes over; and,

-ti Appointment of Dr. Vijay Kumar Dahiya as Principal District Judge under next below rule
with effect from the date he takes over.

By order and in the Name ofthe
Lt. Govemor ofNational
Capital Territory elhi,

/\..:;..AQ.~
/ _ (Reetesh Singh)

Principal Secretary (Law, Justice & L.A.)
No.F.6llI20l5I.ludi./Suptlnw/i 5 I L1 ..'l 61 0 Dated: §_q to glow )_ 6,

Copy ibnvardcd for infonnntion and necessary action to:-

I. ‘Ht: Secretary to Govt. oi‘ India, Ministry ofHome Affairs, New Delhi.
2. The Secretary of the Govt. of India, Ministry of Law & Justice (Department of Justice),

Jaisulrncr House. New Delhi.
3. ‘liar Rcgjstmr Gencml, High Court of Delhi, New Delhi w.r.t his D10. letter no.

2|03ft)l~lC!Guz-TAlVllE2(a)!2026 dated 10.04.2026
4. "lb: Principal District and Session Judgefl-IQ), Delhi, Tis I-lazarl Court Complex, Delhi
5. ‘lb: Special $:(:rclI1!)'(OAD!Co0rd.), Govt. oi‘ NCT oi‘ Delhi (in duplicate along with Hindi

1-mlun ofthr: wine) for publication in Delhi Gazette (Extra Ordinary Part-W).
II»: Cmruolirf of Accounts, Gnfi. oi‘ NC'l‘ of Delhi.
‘lb: I'M)-W , ‘I ‘is litmul, Delhi.
flttiem clmrmird lluuugh l.d. ltuplxtnlr General, i llglt Court oi‘ Delhi, New D@1hi_

'1. Ouudltlc
II!‘-wll@

- (Reetcsh Singh)l'rluclpulSccretm-y (Law, Justice & I.-.A.)
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Ineat P
HIGH COURT OF DELHI:,NEW DELHl

Sher Shah Road, New Delhi

MOST IMMEDIATE

/D-2lGaz./DI-IC/2026 ' Datedr _

To,
The Principal District & Sessions Judge (HQs),
'Tis Hazari Courts Complex, " --—-
Delhi~1 10054.

Regarding Appointment of 04 DHJS officers as Principal District Judges on
regular! under next below rule basis. '

Sub:

Madam,

I am directed to forward herewith a copy of Notification No.F.6/1/2015/
Judi./Suptlaw/I614-1620 dated 29.04.2026 issued by the Department of Law, Justice and
Legislative Affairs, Govt. of NCT of Delhi in respect of appointment of M:r. Sanjay Garg-II,
Mr. Pankaj Gupta, Mr. Sanjecv Kumar Aggarwal a.nd\Dr./Vijay Kumar Dahiya, officers of
DHJS as Principal District Judges, with the request to deliver a copy of the same to the officers
conccmed.

Yours Sincerely

0 '1 Stil-
0;,<;Q3“5~‘°‘ J) (Arun Bhardwaj)

‘ Registrar General

Jr )
lg) 5i'55lgi1€l: As above

250*-l "- Z806
A4,. Endos. No. ID-2/Gaz.IA/DHC/2026 Dated30io1;j i gg,
0fl/\ Copy forwarded for information and necessary action to:

1. All the Principal District and Sessions Judges, Delhi.
2. The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CB1), Rouse Avenue

Courts Complex, New Delhi.
3. "ghThPrincipal Judge, Family Courts (HQs), South-West, Dwarka Courts Complex, New

e 1.
I

-

(Raj Kumar Rawat)
Joint Registrar (Gazette-IA)

E 1



.»- .~-~.,,¢;
0

_,...»--

No

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
‘I -2 TLS HAZARI COURTS : DELHI7)/%'°3 iill omit 2026

, /F.5(l)lGaz./PD&S.l West/2026 Dated, Delhi the ___
Copy forwarded to :-

1. The Judicial Officers concerned of West District, Tis Hazari Courts, Delhi.
2. The Officer Incharge, Administration Branch, West District, Tis I-Iazari

Courts, Delhi.
3. The Branch Iiicharge/DDO, all Branches of West District, Tis Hazari Courts,

Delhi.
4. The Branch Inchargc, Facilitation Centre, Tis Hazari Courts, Delhi.
S. The PS to Principal District & Sessions Judge, West District, Tis Hazari

Courts, Delhi
6. The Reader to Principal District & Sessions Judge, West District, Tis I-Iazari

Courts, Delhi
. The O/o CJM, West District, Tis I-Iazari Courts, Delhi.
. For uploading on LAYERS
. Dealing official LAYERS seat, Tis Hazari Courts, Delhi (Room N0207).
10. The Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.

l*<\;i@»
(Harish Kumar)

Officer Incharge (Judicial Branch)
D-J (Commercial)-04, West Distt.

For Principal District & Sessions Judge (West)
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